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If any hon. Member says anything

before I call him, his remarks will not
be recorded. (Interruptions) * * *

12.30 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER INDIAN TARIFF
Acr, 1934

The Deputy Minister in the Ministry
of Commerce (Shri Shafi Qureshri):
Sir on behalf of Shri Manubhai Shah
I beg to lay on the Table under sub-
section (2) of Section 4A of the Indian
Tariff Act, 1934:—

(1) A copy each of the following
Notifications making certain
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amendments to the Second
Schedule of the said Act:—

(i) S.0. No. 1696 publisheq in
Gazette of India dateq the
6th June, 1966,

(ii) Notification No. 43(3)-Tar/
66 published in Gazette of
India dated the 6th June,
1966.

S.O0. 1841 published in
Gazette of India dated the
15th June, 1966.

(iii)

(iv) S.O, 2133 published in
Gazette of India dateq the

15th July, 1966.

[Placed in Library.
6514/66]

(2) A copy of Notification No. S.0.
1940 published in Gazette of
India dated the 28th June, 1966.
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[Placed in Library.
6515/66]

KERALA PLANTATIONS (ADDITIO-
NAL TAX) REVISION OF ASSES-
SMENT RULES KERALA, MONEY
LENDERS RULES, ETC. AND NOTI-
FICATIONS UNDER THE CUS-
TOMS ACT, 1962 AND THE EMER-
GENCY RISKS (GOODS) INSUR-
ANCE ACT ETC,, ETC.

The Minister of State in the Minis-
try of Finance (Shri B, R. Bhagat):
Sir, I beg to re-lay on the Table: —

(1) A copy of the Kerala Planta-
tions (Additional Tax) Reve-
sion of Assessment Rules 1965,
published in  Notification
S.R.O. No. 68/66 in Kerala
Gazette dated the 22nd Feb-
ruary, 1966, under sub-sec-
tion (3) of section 27 of the
Kerala Plantations (Additio-
nal Tax) Act, 1960, read with
clause (c) (iv) of the Procla-
mation dated the 24th March,
1965, issued by the Vice-Pre-

*** Not recorded.





